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Government of Jammu and Kashmir

Ladakh Affairs Department
Civil Secretanat, Srinagar

Notification H
Srinagar, the AN o, 2019.

SROB4Q.- In exercise of the powers conferred by section 11
of the Ladakh Autonomous Hill Development Council Act, 1997, the

Government hereby appoint Chief Judicial Magistrate, Leh as the
Authority for purposes of the said section,

By order of the Government of JammuandKashmir.
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Commissionér/ Secretary to Government
Ladalch Affairs Department

No:LA(A)11/2018
Dated:1%-10.2019
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